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THE UHATIH GH OU TAT GUWAH TI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

Smti Jayashree Bora,
Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

No.Hc.vu-2l/zoost I t L5 t t a

Smti. Moushumi De,
District & Sessions Judge,
Bongaigaon.

r)^

With reference to the above, I am directed to inform you that you have beengranted station leave permission, with the official vehicte, at own cost, frcm theevening of 22.rr-2024 ti, the morning of 25,',2,,24. The Chief Judiciar Magistrate,Bongaigaon and in his absence, the Addr. chief ludiciar Magistrate, Bongaigaon and in hisabsence, the sub Divisionar ludiciar Magistrate(s), Bongaigaon and in his absence, the s.D.J.M(s), Bongaigaon, and in her absence, the civii ludg; (ir. oiv.)-cum-JMFC, Bongaigaon wiilremain in charge of your Court and Office during you ibr"n.".

Station leave permission.

Letter No. DJB.I- tU2O23-241 6923, dtd. 20.tt.2OZ4.
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Dated Guwahati, the ZsNovember, 2024.

Yours faithfully,

SJ /-
JT. REGISTRA (VI II.ANcE)

N I-
,2!-u^4

The Project Manager, Gauhati High Court

JT, REGISTRAR (VIGILANCE)
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